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s.0.595(E).— exercise of the powers conferred by section 10 of the Khadi
and Village Industries Commission Act, 1956 (61 of 1956), read with rule 15 of the Khadi
and Village Industries Commission Rules, 2008, the Central Government hereby makes the
following further amendments in the notification of the Government of India in the Ministry

of Micro, Small and Medium Enterprises, number S. O. 2231(E), dated the 10" September, _

2010, namely:-

In the said notification, for serial numbers 19 to 30 and the entries relating thereto, the

NOTIFICATION

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES

New Delhi, the 8th March, 2013

following serial numbers and entries shall respectively be substituted, namely:-

Serial Name/designation Chairman/ Term of
Number Member Appointment
(1) (2) (3) (4)
"19. | Secretary-n-Charge _ of | Member | till 9" September,
and Village 2013.
Industries, Government of
Haryana (Northern Zone)
20. Secretary-in-Charge of | Member till 9" September,
and Village 2013.
Industries, Government "of
(North-Eastern
21. Secretary-in-Charge  of | Member | with effect from 19"
and Village March, 2013 tiil 9"
Industries, Government of September, 2013.
Madhya Pradesh (Central '
22. Secretary-in-Charge of | Member till 9™ September,
and Village 2013.
Industries, Government of
West Bengal (Eastern
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23. Secretary-in-Charge  of | Member till 9" September,
Khadi and Village 2013.
Industries, Government of
Maharashtra (Western
Zone)

24. Secretary-in-Charge  of | Member till 9™ September,
Khadi and Village 2013.
Industries, Government of
Karnataka (Southern

- Zone)

25. Chairperson, Delhi Khadi Member with effect from 19"
and Village Industries March, 2013 till 9"
Board (Northern Zone) September, 2013,

26. Chairperson, Assam Member with effect from 19
Khadi and Village March, 2013 till 9"
Industries Board (North September, 2013.
Eastern Zone)

27. Chairperson, Uttar | Member till 9" September,
Pradesh Khadi and Village 2013
Industries Board (Central
Zone)

28. Chairperson, Bihar Khadi| Member till 9" September,
and Vilage Industries 2013.
Board (Eastern Zone)

29. Chairpe. "an, Goa Khadi| Member till 9™ September,
and Viu .Jstries 2013.
Board (Weste.. _une)

30. Chairperson, Andhra | Member till 9" September,
Pradesh Khadi and Village 2013."
Industries Board (Southern
Zone)

[F. No.6/6/2010-KVI-II]

C. K. MISHRA, Jt. Secy.

Note:— The principal notification was published in the Gazette of India, Extraordinary,
. Part-ll, Section 3, Sub-Section (i), vide number S.0. 2231 (E), dated the 13:
September, 2010 and was last amended vide number S. 0. 174(E). dated 14

“January, 2013.
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